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Sh. Ankit Kumar Singh, PCS proxy for Sh. Naresh Kumar, Advocate for the

petitioner. Sh. Shivendra Bahadur, CGSC for the ROC is present.

Heard. Admitted. Ld. Counsel representing the ROC is present. A copy of the
petition may be served to the ROC for hling detail para-wise reply within 15 days
from today with a copy in advance to the petitioner, after that, rejoinder, if any, may

be filed within 15 days.

List the matter on 5™ April 2018.
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